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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
O.A. No. 289 OF 2023

In the matter of:

Lt. Col. Jasjit Singh Gill
....... Applicant
v/s
State of Punjab

«.....Respondent

Execution Application No. 33 of 2023
In
Original Application No. 465/2019

(IA No 256/2024)

Short Reply/Status Report in the form of affidavit by

Jitendra Jorwal IAS, Deputy Commissioner,

Q{, Ludhiana

It is most respectfully showeth:

1. That, the matter as contained in O.A. No. 289 of 2023 titled as
Lt. Col Jasjit Singh V/S State of Punjab is listed before this

Hon’ble Tribunal on 29.11.2024.
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2. That, the undersigned is posted as District Magistrate,
Ludhiana and is thus filing the reply as directed by this
Hon'ble Tribunal.

3. That, The Hon’ble NGT has in the last orders issued in OA 289
of 2023 held that:

“4. District Magistrate, Ludhiana directed to file the report
by way of affidavit disclosing the status of recovery of
environmental compensation at least one week before the

next date of hearing.”

4.That, With regard to the above, it is respectfully
submitted:

a. This is to bring to the notice of this Hon’ble Tribunal that
Government of Punjab constituted a committee vide letter

no 7/15/2024-3 Cabinet/1742-48 dated 17-08-2024

at A) ising of two cabinet

ministers Sh. Balkar Singh (Minister of Local

Government and Parliamentary Affairs) and Sh. Gurmeet
Singh Khudian (Minister of Agriculture and Farmers
Welfare, Animal Husbandry, Fisheries and Dairy
Development and Food Processing) to resolve the issue
relating to the carcass plant. That the minister namely
Sh. Balkar Singh tendered his resignation in September
2024 which delayed the progress being made by the
committee. In between, there were Panchayat elections
which also delayed the progress in the matter. Later on

Dr. Ravjot Singh became the minister and the last
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meeting of the Committee was held on 21.11.2024
wherein the committee heard the grievances of the people
in the area where the Carcass plant stands established
and also interacted with the residents to find a
permanent solution to problem. It is submitted that the
matter is under active consideration of the Government
wherein efforts are being made to re-start the carcass
plant and simultaneously possibilities of shifting it to
some other site, if so required, are also being explored.
(Attached at Annexure- B). In this view of the matter
some further time is required by the committee to find a
solution to this complex issue.

In compliance with the order of the Hon'ble National
Green Tribunal (NGT), a letter and subsequent reminder
vide letter no. 17607-30/M.A dated 06-09-2024 &
22914-34/M.A dated 25-10-2024 have been issued to all
Deputy Commissioners of the State of Punjab, requesting
them to disclose and provide information regarding the
existence of any properties or belongings of the five
Hadda Rodi owners to facilitate the recovery of

Environmental Compensation (EC). { ANNEXURE — C & D)

. It was directed by Hon’ble NGT vide Order of 10.10.2019

that the notices to recover the Environmental
Compensation amounting to Rs. 2,28,12,000/- be issued

from each of the 5 ‘hadda roris’. In compliance to the
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status of recovery of environmental compensation as per
direction by Hon'ble NGT 20.8.2024 regarding the
recovery amount of Rs. 2,28,12,500/- in this regard
report has been obtained from the District Revenue
Officer Ludhiana vide letter no. 5375 dated 21.11.2024
as per request of Tehsildar Ludhiana (West) and
Tehsildar Ludhiana (East) Land revenue declared on
dated 29.08.2024 and dated 01-10-2024 by the comptent
authority. In respect of the aforesaid matter for
auctioning the property of Ramesh Kumar S/o Mr.
Tersem Lal of village Majara Khurd, vide letter No. 323/
R.C Dated 29.10.2024 from Tehsildar Ludhiana (West) as
per Government instructions. But the bidding process
could not be implemented due to the absence of bidders
and to recover the claim of Rs. 2,28,12,500/- as raised
in the case the auction of the property of Sh. Parshotam
S/o Late Dalvir Chand R/o B-33-752. For the other
properties belonging to Saroop Nagar, Salem Tabri,
Ludhiana, Sh. Suraj Kumar S/o Late Sh. Kamal Kumar
R/o 6398, Mohalla Jagdispura, Tajpur Road, Ludhiana,
Munish Kumar S/o Late Sh. Charanjit R/o B-155/1
Shahi Mohalla Ludhiana will be auctioned on dated
03.12.2024 by Tehsildar Ludhiana (East). On the other
hand recovery amount for the same from Sh. Ram Murti

S/o Bhajan Ram, R/o Tehsil Phillour, Distt. Jalandhar is
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being also processed on dated 28.11.2024 through
auction by Tehsildar Phillour. { AnnexuR — £ )

5. The undersigned has followed the instruction passed earlier by
Hon’ble National Green Tribunal. That in the view of the
compliance of factual report is submitted made herein above,
with request to Original Application No 289 of 2023 may be
disposed-off with appropriate orders. Any instructions passed

by the Hon’ble Tribunal shall be complied in letter and spirit.

KRRV, It is, therefore, prayed that the Original Application
5
No 289 of 2023 may kindly be disposed off with appropriate

Submitted by

%Q(? (Jitendra JBrwalIAS)

District Magistrate, Ludhiana

_aiied T
Verification:-  pee ¢
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Verified that the contents of para no.1 to 5 of the above

reply are true and correct to my knowledge as derived from the
official record. No part of the above reply is false and nothing

material has been kept concealed therein.

Dated:- 22:11.2:2Y (Jitendra Jorwal,JAS)
Place:- LUDHIANA District Magistrate, Ludhiana

“ DENTIFIEL
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Avorisi— ‘A’

22 ‘Government of Punjab
Department of General Administration

Sub: Carcass Utilzation Plant in district Ludhiana. *
In view of the problems being faced in operationalization of the Carcass
Utilization Plant in distict Ludhiana, following Committee is hereby constituted to

suggest further course of acto
3 sh.Balkar Singh,
Hon' v of i

b)  Sh. Gurmeet Singh Khudian,
Hon'ble Minister of Agriculture & Farmers Welfare, Animal Husbandry,
Fisheries and Dairy Development and Food Processing.

2 Additional Chief Secretary, Loeal Government, Addi
Hus

al Chief Secretary, Animal
ry Deveiopment B~Eisheries and Secretary, Science, Technology &

3 Thisissues with the 2pproval of Competent Authorty.

17" August, 2024 Secretarf,
Department

vernnent of Punjab
enefal Administration

Endst. No. 7/15/2024-3Cabinet/1742-48 Dated, Chandigarh 17.08.2024

i . Baikar Singh.

+ for the kind information of Hon'ble Minister.

2. Privata Secretary to Sh. Gurmeet Singh Khudian, Agriculture & Farmers Welfare,
Animal Hushandry, Fisheries and Dairy Development and Food Processing
Minister for the kind information of Hon'ble Minister.

‘Additional Chief Secretary, Local Government.

. Additional Chief Secretary, Animal Husbandry, Dairy Development & Fisheries.

Secretary, Science,Technolcgy & Environment.

Deputy Commissioner, Ludhiana.

7. Commissioner, Munlcipal Corporation Ludhiana.
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Directorate, Department of Local Government, Punjab

Punjab Municlpal Bhawan, Plot No. 3, Sector 35-A, Chandigarh

SMB2020 63T T o-mall- celgpunisb@gmall.com
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2. BT, 5o fsand, Bftmer
fem- Compliance of Order dated 05.04.2024 by the Hon'ble National Green

Tribunal in Execution Application No. 33 of 2023 in O.A. No. 465 of 201,
Carcass Utllization Plant, Ludhiana & Sg7 Sg% A¥dt firs 21.11.2024 §
7S 10:00 T e Hffar reiedti

QuIT3 e @ FEly R Watar REsd RIS W3 HRE I HH8 H3d,
Ve & 5 Carcass Utilization Plant, Ludhiana FEt it 21.11.2024 723 10:00 7 Punjab
Agricultural University Ludhiana 2 Sutton House e »itféar i@t arét 31 fiem e wru  fisfimr
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239 FESE RIS w3 ARSI wd e, darsl

HSEHT HETSS AaaTS Wi HAS s HHd M, dare 7 & Bt
21112024 3 Carcass Utiization Plant, Ludhiana €7 S5 596 FEd RIS 10 |
= ifer S 31 fem T S il i RS, FESS RIS, T Uy
FiE I National Green Tribunal, Nevlt Delhi & gaH 2 6 f& fem am
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s
& 17667130/ Mh12 ft- 06-0- 2024

few- Order passed in Original Application No. 289 of 2023 titled as Lt. Col. Jasjit

Singh Gill Vs State of Punjab & Ors.

Gl feft 3 fert wifes aw et W2 & s R U fa 1
e a5 1 et e 98 et 20.08.2024 3 35 i wigwra e ynm 32 -

“2. At this stage, learned Execution
Applicant has made a submission that around Rs. 12 crores is requir
from the five i
3. Distri ihiana appearis
respect dda_Rodi _lan been attach rec
comy and in re: expediti I e

ts and attach them.”

et A2 s € Wt g @ e we e g AR e
5 rawarst UR ge foadt a9s Bt frgt v wewa, st 3 gerfes At 3

fom 3 femret oy 3 et @ 292 (35 o wigra) 3R st e 3 fiy
g weg @ wfeee 7 3 A Do v @ witars 39s wdls ¥4 Y, T en A
Fst 393 o weTa § 3w A fqurs didh R 3 R et werss @ e e
gt uTh g foaedt Fua watr werss e i fite wereerer ofirs st R

‘ S.No { Name of Owner. Address
D Bhajan
Phillour, Dist. Jalandhar-144410
} 2 1 Sh Suraj Kumar S/o Late Sh. Kamal | R/o 6398, Mohalla Jagdishpura, Tajpur Road,
Kumar
PG Ladhowal, Ludhiana -

Jsv

141008
R/t

571, Shahi Mohala, Ludhiana 141008
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& 1743134012 - o€ -69- 29
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5-22912-34/12 izt - 25-10-2024
fem Order passed in Original Application No. 289 of 2023 titled as Lt. Col. Jasjit Singh Gill
Ve State of Punjab & Ors.

ITE- fi 2e39 @ U39 559 17607-30/ 42 it 06-09-2024 2 el R

Guiws feft 3 gesr s aa adt v 3 St € 392 (36 R i) 393
Tt foporr H} fix Ferg gt & feere 7 A€ A M- i @ wiftars 859 widls OEt
3, 30 G o et 393 fom 9e99 & v 9 fqurssr i 7RI 31 B HETES 2 T
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. [ Name of Owner ‘Address ]
No |~ |
1. | Sh. Ram Murti /o Sh. Bhajan Ram | R/o Noor Mahal Road, Mohalla Ravidass Pura, Philour, |

Dist. Jalandher-144410 |
2. | ShSuraj Kumar /o Late Sh. Kamal | R/o 6398, Mohalla Jagdishpura, Tajpur Road, Ludhiana-

1008

3. | shRamesh Kumar §/o Late Sh. Village Majara Khurd, PO Ladhowa, Ludhiana — 141008 |
Tarsem Lal |
2| Sh. Munish Kumar S/o Late Charanjit | R/o B-155/1, Shahi Mohala, Ludhiana 141008 |
5. | Sh. Parshotam Lal S/o Late Dalbir | R/o B-33-752, Sarup Nagar, Salem Tabri, Ludhiana-
101008 |
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OFFICE OF THE DEPUTY COMMISSIONER, LUDHIANA.
(DRA BRANCH)

The Officer Incharge,
Misc. Branch, /o Deputy Commissioner,
Ludhiana.

No. 5375 DRA/LRC Dated: 21112024

Subject:  OANo. 289 of 2023 tilled as Lt Col. Jasjit Singh Gill /s SOP tagged with EA
/0. 33 of 2023 in OA No. 465 of 2019 before the Hon'ble NGT.

It was directed by Hon'ble NGT vide Order of 10.10.2019 that the notices to
recover the EnronmentalCompensaton amounting t s 22812000/ be issued from
each of the 5 "hadda roris’. In compliance to the status of recovery of environmental
compensation as per direction 2082024 regarding
of Rs. 2,28,12,500/- report obtained from Tehsildar Ludhiana East and Ludhiana West. As
per request of Tehsildar Ludhiana (West) and Tehsildar Ludhiana (East) Land revenue

ity

of the aforesaid matter for suctioning the property of Ramesh Kumar S/ Mr. Tarsem Lal
vide letter No. 323/ RC Dated 4 from Tehsildar Ludhiana

(West) as

Gue to the absence cf bidders and to recover the claim of Rs. 2.28,12,500/- as raised in
tha case the auction of the property of Sh. Passhotam S/o Late Dalvir Chand R/o 8-33-
722, For the other properties belonging to Sarcop Nagar, Salem Tabri, Ludhiana, Sh. Sure)
Kumar $/o Late Sh. Kamal Kumar R/o 6398, Mohalla Jagdispura, Tajpur Road, Ludhiana.
Munish Kumar /0 Late Sh. Charanjit R/o B-155/1 Shahi Mohalla Luchiana wil be
auctioned on dated 03.12.2024 by Tehsildar Ludhiana (ast). On the other hand recovery
amount for the same from Sh. Ram Murti /o Bhajan Ram, R/o Tehsil Philiou, Dist:
Jalandhar is being also processed on dated 28112024 through auction by
Tehsildar Phillour

This is for your informaticn and necessary action please.

/o Deputy Comryissiones, Ludhiana.
A




